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Really, Sir, if one is in depression, no
one can boost the morale of such a person.
It is an amazing suggestion : that by our
improving our roads we provide facilities
to the enemy, is something which I cannot

accept, and I would appea! to the hon.
Member not to think on those lines.

Grants to States

*1259. SHRI B. N. KUREEL : Wil
the PRIME MINISTER be pleased to state:

(a) whether some States could not draw
the Central. grants for various schemes as
they were not able to arrange the matching
grants within the State during the Third
Plan period and the period thereafter upto
the end of 1967-68 ; and

(b) If sd, which are the States and
what were the various schemes for which
grants were not drawn ?

"THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): {a) and (b).
Allocation of assistance to States in the
form of loans and grants, are made by the
Ministry of Finance at the beginning of
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each financial year and funds are released
to the States in instalments. Final adjust-
ments which determine the actuai utilisa-
tion of grants are made on the basis ot
audited figures of expenditure supplied by
the State Governments.

The audited figures for the Third Plan
period as a whole and upto the end of
1967-68 are still awaited from the State
Governments.

o} &o AT FANX : FT IE. G
RN Tawd Fag T@ W § F I
TRy gF ¥ 1967-68 ¥ faftw W ¥
agh g s wfgami ¥ FeaRm # AT
T & s 71 QeETg of 99 #Y
TR TR Ty
qre ag) et ifs gw dfam o
}QRE AT AT w@R?

st qo Wo WA @ AN qoO%

#EieE, 4 g af wrEAw ke d
gafm o @ # Teaa § @’ 2

1 PPN W &FEIT A1 AW A
FAF I RWE I WMT T T T w]
fomr ?

oft o o Wwr: gHA Ay Fg At
f s fafaedt 1 7g g & e
IR " ot faam v &fe, . (s
... % oreger wgew & wgm ooy @A™
TG G T & 7d qEdE § I
Y AR o '

Wdo Ao AW : woAN wERT,
# ozAe fufey & fom @ @@
frar a7 | ¥ guw A A war R
& qr 3 777 ?

oW HAY, Wy Tfe A, g
it aay qRfere v s (st g
W) : A IEIN Ay 5 oY agh @
& mEamar

sft &0 AT0 AW : FAT 7 F@IC
Naaedidiag fam 5 WO



1083 Oral Answers
TET @ & A I AR A qEe
2 ot &y O Al T gt oW
oY ag W qul A 9K AF aw A A
{7

o o AW : T AT AT
fry ot & e W 0

=t gew a1 wgaw . ¥ 3g ST
TR § W THA AT AT e 9
goraTe TN #Y MNEr ¢ G § ag ey
aqr § AFR A TET IE W e
% agi SRR @ @ A1 A
T gl A% IRy W EAH
gaW TE § W g WR SO @ &
W TER 9H § s fKedd @
{IHAT HC 98 @I ¢ ? 941 59 @R ¥
FAATN A H T T wm oA g ?
afy g ot fevfem oo Yoy s R ?
ag fowmm fe-fer aoai Y 7

st xe e m : IE @ I
WA W G §, T RV
SEE @R A T AFHE g
E-—~8a & 38 fawe @ & T
TEFIL g8 oneat & fr oy sgmar v
faeft 2, wax @EEaT X A TOFER
ofonw feew & - @ ¥ fad i
TGS U ATEE-ATEST  FAT FL qAT
AgA AT HIHAT F g A TW
Trag fraraar § 1 5 MY Iy we
fe feemdt w0 1 fvrg 3 FF
T ggEar 3w ¥ T8 fradh —
femge o 21

SHRIMATI SUSHILA ROHATGI :
How is it that UP with 17 per cent popu-
lation to its credit and a very backward
economy to its discredit and with the uni-
que distinction of having all the Prime
Ministers from that State, only gets about
$ to 6 per cent of the money given in the
form of grants or aid ? Is it because the
various Governments in UP have not been
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able to demand more money in the form of
aid and grents for the various schemes or
is it because they have not succeeded in
pressing the Centre to give more money
for the various schemes ?

SHRI B. R. BHAGAT : As 1 said,
guidelines bave been evolved and as a result
of that, 70 per cent of the assistance is
given on the basis of population and the
balance of 30 per cent is given on various
other considerations. This is uniform for
al] the States. No State is discriminated
against.

SHR1 UMANATH : There is a stipu-
lation that the amount must be spent only
for that particular project for which it is
earmarked and if the State Governments
are not able to get the matching grants,
the whole thing falls through. May !
know whether the Government is prepared
to give up this stipulation that that parti-
cular amount must be spent only for those
projects and allow the State Governpuents
to treat it as a general grant so that they
can use it for other projects if it is mpot
possible to use it for that particular pro-
ject ?

SHRI B.R. BHAGAT : In the case
of certain centrally-aided projects, this
stipulation is there, because it is nota
cent per cent grant from the centre. Part
of it is given from here and a part of it is
provided by the States. So, the States
have to provide the matching grants.
Sueh projects are naturally affected if the
States are not able to provide the match-
ing grants. :
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SHRI CHENGALRAYA NAIDU:
What are the guidelings fixed by the Plan-
ning Commission on the basis of which the
Central Government allots funds ? In some
States, they are given more fumds for ex-
tension of electricity and providing drink-
ing water in villages. In Andhra, they are
not able to extend electricity for want of
funds. They have taken up a aumber of
drinking water wells, but they are not able
to complete them for lack of funds. At
least for providing drimking water in the
villages, will the Government consider pro-
viding some funds.

SHRI B. R. BHAGAT: The guide-
lines are :  Every State should reccive first
a quantum of 70 per cent of the total
amount to be distributed in proportion to
population. The balance of 30 per cent is
1o be distributed after taking into account
(i) the special needs of Jammu and Kashmir,
Assam and Nagaland ; (i) the requirements
of continying irrigation and power projects
and (iii) the need for accelerated develop-
ment of certain backward areas.

MR. SPEAKER : Next question No.
J260. Questions Nos. 1262 and 1269 also
deal with the same subject of Kachchativu
island. All these cap be. taken together.
Mr. Patodia is absent, but it does not
matter. Mr. Hem Barua is here.

Annua) Festival in Kachebativa Ysland

*1260. SHRI SWELL: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the asnual festival in the
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Kachchativu Island was celsbrated this
year ;

(b) the number of pilgrims from Iadia
who visited the Island ; and

(¢) whether any Indian Official accom-
panied the piigrims to look after the law
and order and to generally ensure that the
festival passed off peacefully ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Yes, Sir.

(b) Over 2,000 Indian pilgrims are re-
ported to have visited the island.

(c) As in previous years, no Indian
official accompanied the pilgrims to the
Island.

Clearance for Pilgrims to Kachchativa Island

%1262. SHRI D. N. PATODIA : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that the Govern-
ment of Ceylon sent plain-clothed Police-
men to Kachchativu Isjand for the duyration
of the Catholic Festival held there recently;

(b) whether it is also a fact that the
pilgrims were asked to obtain clearance
cards from these Policemen before entering
the Island ; and

(c) if so, the reaction of Govemmeni
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Government
have seen some press reports to this effect.

(b} No, Sir.

(c) Does not arise.

Indian Pilgrims Prevented from Going
3to Kachchativa Istand
{* SHRI HEM BARUA : Will
the Winister of EXTERNAL AFFAIRS e
pleased to state ;

(a) whether it is a fact that about 2,000
Indian pilgrims were prevented by the
Indian Government from going to the
Kachchativu lIsland on pilgrimage at the
recent festival held there ; and

(b) if so, the reasonas thercfor ?





